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the whole question is under consi-
deration, and we are hoping to take
a decision within the next two or
three weeks.

Shri Kapur Singh: What are the
real causes for the shockingly high
rise of prices in the matter of pulses
and mustard 0il—63'7 and 104'7 per
cent respectively?

Shri C. Subramaniam: Decrease in
production,
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Shri C. Subramaniam: Various rea-
sons can be adduced, but during the
last year, there was less of produc~
tion of milk throughout the country
and that is why the ghec prices have
gone up. Unfortunately, last year
seems to have been a very extraorai-
nary year in regard to production; in
evary scctor there mwas less  pro-
duction.

Shrimati Ramdulari Sinha: May 1
know why the Government’s measu-
res have been ineffective in  holding
the price-line?

Shri C. Subramaniam: It is a major
question. I am sure the hon. Fin-
ance Minister will deal  with this
question in the budget debate.

Shri D. J. Natk: May I know whe-
ther there are any representatives of
the agriculturists on the Agricultural
Foodgrains Price Commission which
has been just now set up?

Shri C. Subramaniam: No, Sir. We
have not filled up all the places in the
Agricultural Price Commission; we
are considering that aspect.
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*189.

‘Will the Minister of Food and
Agriculture be pleased to state:

(a) whether Government are in a
position to indicate the latest figures
about the production of rice and other
cerealg during the last Kharif season;
and

(b) how do these compare with the
corresponding figures for the last
year?

The Deputy Minister in the Minis-
try of Fooq and Agriculture (Shri
Shahnawaz Khan): (a) and (b). Firm
estimates of production of rice and
other Kharif cereals have not yet
been furnisheq by the States. How-
ever, indications are that the produc-
tion of ricc may be around 3895
million tonnes az compared to 365
million tonnes in 1963-64; that the
production of other kharif cereals
may be higher than last year's by a
million tonnes.

oft Trame fag: T qTRT AR I
awelt @ f o fr miwel F wEe dar-
T TG & A | wToor @ oA &
T 97 g ?

! AT Wt AT aTE
g e o wf vw §) g QY
a1 & & 5 g SR fefem #x 13
& To W wga € fF femmm o &Y
g ¥ aff w1 @ e



1877

ot grare oy ¢ Y S gfE WX

T T oW F& & 71 g A1 @

g ST T® o fant st A
U & forg soe w1 & W 37

The Minister of Food ang Agricul-

tare (Shri C. Subramaniam): In the

previous question, we have enumerat-

ed all the measures that we have
taken,

Mr. Speaker: What is being done
against the hoarders?
Shri C. Subramaniam: The Defence
of India Rules are being applied.
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Shri C. Subramaniam: Afiecr all, we
cannot take rice prices alone in isola-
tion, when all the other prices have
gone up. As a matter of fact, even
now economists say agricullural
prices have not reached parity with
the industrial prices.

Shri Ranga: That is the truth.

Shri Subodh Hansda: The hon.
Minister stated that the increcase in
production of paddy is 2 million
tonnes. I want to know whether this
increase in production is due to
increase in per-acre production or due
to increase in the acreage under cul-
tivation in the country in comparison
to last year?

Shri Shahnawa: Khan: It is as »
result of the combination of various
factors.
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Shri 8. C. Samanta: May I know
whether the incentives that were
given during the first and second plans
have proveq fruitless and it so, what
more encouragement is to be given to
the farmers for more production?

Shri Shahnawaz Khan: Nothing has
‘proved fruitless. But as the House is
aware, the weather and climatic con-
ditions ‘play a very important part in
the aggregate production of food crops
in the country., Whenever there is
adverse climate or weather, the pro-
duction poes down. But the cfforts
that we have made are heginning to
Pay us good dividends.
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Shri Ranga: Sir, one is not able to
reconcile with the other—the Deputy
Minister and the Minister. One savs
that the prices are not sufficiently
higher and that they should he given
remunerative prices. The other Min-
ister says that the prices are already
too high,

Shri C. Subramaniam: No. no. They
are already high, but whether parity
has been reached or not is the ques-
tion.

Shrimat! Renu
thev will all be
‘blackmarket.
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Chakravartty: So
competing in the

MARCH 32, 1965

Oral Answers 1880

g% wrt w1 e S B W)
g FI &1 & g o g ¢
& w1 awr dw 599 wd ¥
W AfR s ; afz g, arug’
IT A FF IF IO |

Shri C, Subramaniam: That I have
already answered. There is no pro-
posal to remove zonal restrictions on
rice during this year,

Shri P, C. Borooah: May I know
whether the producer-price of wheat
has been fixed for kharif crop and
what is the rate of growth thiat Gov-
ernment anticipate for production of
wheat during next year?

Shri C, Subramaniam: It {is¢ too
early to forecast production of wheat
It Is expecteq to be round about 1i.5
million tons to 12 million tons during
this year. The producer-price has
already been announced two or three
months back,

Shri Narendra Singh Mahida: The
hon. Minister, Shri Humayun Kabir,
in one of his speecheg has suggested
about the insurance of kharif crop
for the benefit of the farmers. May 1
know whether Government is consi-
dering this matter?

Shri C. Subramaniam: We are
having a pilot programme in Puniab
for the purpose of finding whether
croo insurance can be effected; if so,
what should be the method for it

sft wew qrovg Y A T
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} X FT I & 79 e @ wwiag
frATER I T TR E?
Shrl C, Subramaniam: No. Sir. The

price fixed is quite fair. but they ex-
pect higher prices during the lean
season and whoever has holling capa-
citv hold¢ on so that they may get
higher prices.
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Shri Ranga: What do you mean by

‘holds’? The farmers are not hoar-
ders?

Shri C. Subramaniam: I said:
“holds on”.
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Will the Minister of Law be pleas-
ed to state:

(a) whether it is a fact that recent-
ly the Election Commission convened
a meeting of representatives of all the
politica] partieg in the country to
evolve a code for governing election
expenses, elimination of corrupt prac-
tices and simplification of voting pro-
cedure; and

(b) it so, the outcome thereof?

The Deputy Minister in the Minls-
try of Law (Shri Jaganatha Rao):
(a) and (b). The Election Commission
did not convene a meeting of repre-
sentatives of al] political parties in
the country. It, however, convened a
meeting of the leaders of various
groups in Parliament on ihe :2th
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September, 1964 and discussed topics
of general importance relating to
election expenses, elimination of cor-
rupt practices, simplification of voting
procedure etc. The meefing decided
that the parties should send to the
Election Commission a detailed
memorandum giving their views on
certain questions discussed at the
meeting. The Election Commiss.on,
will, on receipt of the memoranda
from the varioug parties, consider the
views expressed by them ond for
ward its recommendations, if any, to
the Government of India.

Shri Surendra Pal Singh: 1s it a
fact that in September or October
last the Election Commission s(nt a
team of experts to the United King-
dom to study the working of the
election machinery in that country
and also to study the marner in
which they keep the electior. expen-
ses down to the minimum; il so, may
we know whether that team of
experts learned any useful lessons
there and whether any of those les-
sons are giving to be put into practice
in this country?

Shri Jaganatha Rao: The Election
Commission wag one of tre teems
that went to watch the election in
the United Kingdom. The praclice
prevailing in the United Kingaom i<
entirely different and I.ar. afraid we
cannot copy them out in toto in our
country.

Shrimati Renu Chakravartty: Why
did you send the team?”

Shri Jaganatha Rao:

Mr. Speaker: Just to
their method is different.

Shri Surendra Pal Singh: Has a
suggestion come forward from some
quarters to the Electicn Com:nission
and the Government thnt the gram
panchayat should be treated as the
basic unit for the locatinn cf polling
booths in future in order to savoid un-
necessary and excessive use of motor
cars during election times?

Shri Jaganatha Rao: That is one
of the proposals made.

Just to learn.

learn tnat





